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THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRI PRAFUL PATEL) : (a) The total number of employees in the 32 operating
Central Public Sector Enterprises (CPSEs) under the Department of Heavy Industry,
Ministry of Heavy Industries and Public Enterprises during the period from 2007 to
2012 is as under:

Year No. of Employees
2007-08 115592
2008-09 116151
2009-10 115517
2010-11 113311
2011-12 114249

(b)  The numbers of employees to different categories are as below :

Year No. of Employees

Regular Temporary Casual Contract
2007-08 88805 3140 2132 21515
2008-09 88234 4115 1855 21947
2009-10 88632 2772 1841 22272
2010-11 86382 3482 1712 21735
2011-12 85519 4471 2092 22167

(¢)  The details of number of newly appointed employees during the last three
years are as follows:

Year
No. of Employees 2009-10 2010-11 2011-12
3989 4120 5220

Assessment of Losses Suffered by OMCs

+3525. SHRI SHIVANAND TIWARI :
SHRI RAMCHANDRA PRASAD SINGH :

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state :

(a)  whether it is a fact that an assessment has been made about financial loss
to Oil Marketing Companies (OMCs) in the country due to hike in selling price of
crude oil in the international market;
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(b) if so, the loss assessed to be incurred by each oil marketing company
during the year 2011-12; and

(¢) the extent of this loss proposed to be met through the subsidy and the
sources thercof?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI R.P.N. SINGH) : (a) to (¢) During the period from April to
December, 2011, the Public Sector Oil Marketing Companies (OMCs) incurred a total
under-recovery of Rs. 97,313 crore. While the upstream oil PSUs provisionally
contributed Rs. 36,894 crore under the burden sharing mechanism, the Government
sanctioned cash assistance of Rs. 45,000 crore. In spite of the higher contribution by
upstream companies and Government assistance of Rs. 45,000 crore, unment under-
recoveries of OMCs for the period from April to December, 2011 remained at Rs.
15,419 crore. The OMCs reported a combined loss of Rs. 15,088 crore during the
period from April to December, 2011, as per the details given below:

(Rs. crore)
I0CL BPCL HPCL TotaL
(-)8,716 (-) 2,652 (=) 3,720 (-) 15,088

The OMC wise details of under-recovery incurred during the financial year
2011-12 vis-a-vis burden sharing by Government and Upstream Companies is given
below:

(Rs. crore)

IOCL BPCL HPCL ToraL

Gross under-recovery incurred during 2011-12 75,469 32,638 30,434 1,38.,541

Less: Burden sharing (April-December, 2011)

Cash assistance by the Government 26,425 10,518 9,857 45,000
Discount by Upstream Oil Companies 20,189 8,624 8,082 36,894

Balance (unmet) under-recovery of OMCs* 28,855 13,496 12495 56,647*

*after considering Government assistance and upstream discount received for
April-December, 2011 only.

Note : IOCL: Indian Oil Corporation Ltd; BPCL: Bharat Petroleum Corporation
Ltd; HPCL: Hindustan Petroleum Corporation Ltd.



